
NATIONAL COMPANY LAW TRIBUNAL
NEW DETHI BENCH

NEW DELHI

COMM;

PRESENT: SH. R.VARDHARAIAN
HON'BLE MEMBER (J)

(R.Varadharaianf

Member (Judicial)

c. P. NO. 104(ND)11
cA.NO.

SH. M.K. HANJURA
HON'BLE MEMBER (J)

ATTENDANCE.CUM.ORDER SHEET OF THE HEARING OF NEW DELHI BENCH OF
THE NATIONAT COMPANY tAW TRIBUNAL ON 09.09.2016

NAME OF THE COMPANY: M/s. Sh. Shiv Raj Singh Vs. M/s. Kempty Konstrcution An. Ltd.

SECTION OF THE COMPANIES ACT: 3971398
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ORDER

Learnedcounse|forthepartiesarepresent.Learnedcounse|fortherespondentno.2seeksand&-

is given 2 weeks time to file the rejoinder to the reply filed by the petitionerit t' A

List on 17.10.2016

S4t- S.{ t-
(Mllarai Kiishan Hanjura)

Member (Judicial)


